>

Title : Alleged misuse of Prevention of Atrocities on SC and ST Act in the Country.
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MR. CHAIRMAN : Now, nothing will go on record. Shrimati Jayaprada, you can start speaking.

(Interruptions) &€ *
SHRIMATI JAYAPRADA (RAMPUR): Thank you very much, Sir. ...(Interruptions)
MR. CHAIRMAN: Madam, you can start speaking. Nothing else will go on record.
(Interruptions) &€ *
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MR. CHAIRMAN: An hon. Member can speak only for three minutes or so while making submissions during Special Mention,
and the Member cannot make a complete speech.

...(Interruptions)
MR. CHAIRMAN: You have already mentioned everything based on the notice that you have given here.
...(Interruptions)
MR. CHAIRMAN : It is not allowed. Nothing will go on record.
(Interruptions) &€ *
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* Not recorded

MR. CHAIRMAN: You cannot make a lengthy speech. You have expressed your views. Madam, please start your speech.
Otherwise, | will have to adjourn the House.






